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Consolidated List of Official Legislative Business

A Consolidated List of Official Legislative Business transacted during the Seventh
Session of the Fourteenth Kerala Legislative Assembly is given below:

(No.3) Bill, 2017
(Bill No. 67)

Coir

Sl. Title of Bill Minister — in — charge Rematks

No.

1 2 3 4

I Laying of Bills Assented: - (Bills Passed during Fifth Session)

1 The Kerala Dr. T.M. Thomas Isaac, The Bill received the assent of the
Appropriation Minister for Finance and  {Governor on Jjune 1, 2017, The
(No.2) Bill, 2017 Coir Bill as assented to by the
(Bill No. 62) Governor was laid on the Table by

' the Secretary on August 8, 2017,
{Act 7 of 2017)

2 Malayalam Prof. C. Raveendranath, The Bill received the assent of the
Language Minister for Education Governor on June 1, 2017. The
(Compulsory Bill as assented to by the
Language) Bill, Governor was laid on the Table by
2017 (Bill No. 55) the Secretary on August 8, 2017.

j(Act 8 of 20617)

3 |The Madras Hindu {Shri. Kadakampally The Bill received the assent of the
Religious and Surendran, Minister for Governor on June 2, 2017. The
Charitable Co-operation, Tourism and Bill as assented t by the
Endowments DevaswoIns Governor was laid on the Table by
{Amendment) Bill, the Secretary on August 8, 2017,
2017 (Bill No. 33) (Act 9 of 2017)

4 The Kerala DR. T.M. Thomas Isaac, The Bill received the assent of the
Appropriation Minister for Finance and  [Governer on June 2, 2017. The

Bill as assented to by the
Governor was laid on the Table by
the Secretary on August 8, 2017.
(Act 10 of 2017)




5 |The Kerala Finance |Dx. T.M. Thomas Isaac, The Bill received the assent of the
' Bill, 2017 (Bili No. |Minister for Finance and  {Governor on June 16, 2017. The
48) Coir Bill as assented (o by the

: Governor was laid on the Table hy
the Secretary on August 8, 2017.
{Act 1T of 2017)

——

I Bill referred to sub ject Commitee ;

1 {The Kerala Clinical {Smt. K K. Shailaja The Bill was published as Gazette
Establishmenty Teacher, Minister for Extraordinary on August 4, 2017
(Registration and  |Health and Social Justice  jand introduced in the Assembly on |
Regulation} Bill, August 10, 2617, The Bill was
2017 (Bill No. 79) referred to the Subject Committee

X1l on August 10, 2017,

‘ II Bills Passed

1 |—The Kerala Goods |Dr. TM. Thomas Isaac, The Bill was published as Gazette ]
and Services Tax Minister for Finance and Extraordinary on fly 27, 2017
Bill, 2017 (Bili No. [Cair and introduced in the Assembly on
71) August 8, 2017, The Bill was|"
referred to the Subject Committee |
VIII on August 8, 2017. The Bili
as reported by the Subject|
Committee  was presented on|
August 11, 2017 and passed on
August 17, 2017.

2 The Kerala Motor  [Shri. Thomas Chandy, The Bill was published as Gazette

Vehicies Taxation  |Minister for Transport Extracrdinary on July 28, 2017|
{Amendment) Bill, and introduced in the Assembly on
2017 (Bili No. 72) August 8, 2017. The Bill was

referred to the Subject Committee |
V on August 8, 2017. The Bill as|
|reported by the Subject
Commitiee was presented  on
August 10, 2017 and passed on

] August 17, 2017,




The Kerala
Municipality

{ Amendment) Bill,
2017 (Bill No. 73)

Shri. A K. Balan, Minister
for Welfare of Scheduled
Castes, Scheduled Tribes,
Backward Classes, Law,
Culture and Parliamentary
Affairs

The Bili was published as Gazette
Extraordinary con July 31, 2017
and introduced in the Assembly on
August 9, 2017. The Bill was
referred to the Subject Committee
1X on August 9, 2017. The Bill as
reported by  the  Subject
Committee was presented on
August 17, 2017 and passed on
August 22, 2017.

The Kerala
Panchayat Raj
(Amendment}Bill,
2017 (Bill No. 74}

Shri. A.K. Balan, Minister
for Weifare of Scheduled
Castes, Scheduled Tribes,
Backward Classes, Law,
Culwure and Parliamentary
Affairs

The Bill was published as Gazette
Extraordinary on July 31, 2017
and introduced in the Assembly on
August 9, 2017. The Bill was
referred to the Subject Committee
1X on August 9, 2017. The Bill as
reported by  the  Subject
Committee was presented on
August 17, 2017 and passed on
August 22, 2017.

The Kerala Co-

operative Societies
{Amendment) Bill,
2017 (Bill Na. 75)

Shri. Kadakampally
Surendran, Minister for
Co-operation, Tourism and
Devaswoms

|reported

The Bill was published as Gazette
Extraordinary on July 31, 2017
and intreduced in the Assembly on
August 7, 2017. The Bill was
referred to the Subject Committee
XI on August 7, 2017, The Bill as
by the  Subject
Committee was presented on
August 11, 2017 and passed on
August 21, 2017.

The Kerala Medical
Education
(Regulation and
Control of
Admission to
Private Medical
Educational
Institutions) Bill,
2017 (Bill No. 76)

Smt. K.K. Shailaja
Teacher, Minister for
Health and Social Justice

The Bill was published as Gazette
Extraordinary on July 31, 2017
and introduced in the Assembly on
August 7, 2017. The Bill was
referred to the Subject Commiitee
XII on August 7, 2017. The Bill
as reported by the Subject
Commitiee was presented on
August 10, 2017 and passed on
August 21, 2017. \

|




- Shri. Ramachandraﬁm |

The Bill was published as Gazette

(Bill No. 82)

7 1The Kerala
Maritime Board Kadannappalli, Minister  {Extraordinary on August 3, 2017
Bill, 2017 (Bill No. {for Ports, Museums and and introduced in the Assembly on
78) Archaeology August 16, 2017. The Bill was
referred to the Subject Committee
V on August 16, 2017. The Bill;
as reported by the Subject;
Committee  was presented on}
August 18, 2017 and passed on|
. August 23, 2017. :
8  {The Kerala Public |Shri. Pinarayi Vijayan, The Bill was published as Gazette|
Service Chief Minister Extraordinary on August 4,, 2017
Commission and introduced in the Assembly on
(Additional August 9, 2017, The BIill was
Functions as referred to the Subject Committee|
respects the XIV on August 9, 2017, The Bill|
Services Under the as reported by the Subject}
Kerala Committee was presented on|
Administrative August 11, 2017 and passed onf
Tribunal) Bill, 2017 August 22, 2017.
(Bill No.80)

19 iThe Kerala Marine |Smt. J. Mercykutty Amma, [The Bill was published as Gazette
Fishing Regulation |Minister for Fisheries, Extraordinary on August 6, 2017}
(Amendment) Bill, |Harbour Engineering and |and introduced in the Assembly oni
2017 (Bill No. 81) |Cashew Industry August 10, 2017, The Bill

was referred to the Subject
Committee I on August 10, 2017.{
The Bill as reported by the Subject
Committee was presented on
August 18, 2017 and passed on
August 24, 2017.
10 |The Kerala |DR. T.M. Thomas Isaac, |The Bill was published as Gazette |
Appropriation Minister for Finance and  |Extraordinary on August 23, 2017.}
{No.4) Bill, 2017 Coir The Bill was introduced in the

Assembly on August 24, 2017 and
passed on the same day.




v

Bills Published after Vth Session of the KLA

The Kerala Prisons
and Correctional
Services
{(Management)
Amendment Bill,
2017 (Bill No. 68)

Shri. Pinarayt Vijayan,
Chiel Minister

The Bill wés Published as Gazette
Exiraordinary oo June 8, 2017,

The Kerala
Advocates’ Welfare
Fund(Second
Amendment) Bill,
2017 (Bill No. 69)

Shri. A.K. Balan, Minister
for Welfare of Scheduled
Castes, Scheduled Tribes,
Backward Classes, Law,
Culture and Parliamentary
Affairs

.The Bill ‘;ras Published as Gazette
Extraordinary on June §, 2017.

The Code of
Criminal Procedure
(Kerala
Amendment} Bill,
2017 (Bill No. 70)

Shri. Pinaréyi V.i.j -é;fan,
Chief Minister

The Bill was Published as Gazetté
Extraordinary on July 1, 2017,

| The Kerala High

Court (Amendment)
Bill, 2017 (Bill No.

77)

Shri. Pinarayi Vijayan,
Chief Minister

The Biil.was Published as Géée{te'
Extracrdinary on July 3, 2017,

v. K. BABU PRAKASH,
SECRETARY.



